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MINISTRY CORPORATE AFFAIRS
NOTIFICATION
New Delhi, the 17th August, 2015

G.S.R. 634(E).—In exercise of the powers conferred by sub-section | of section 10B of the Company
Secretariat Act, 1980 (56 of 1980), and in pursuance of Rule 3 of the Company Secretaries (Election Tribunal) Rules,
2006, the Central Government hereby makes the following amendments in the notification of the Ministry of Corporate
Affairs notification under G.S.R. 315(E), dated the 23rd April, 2015 published in the Gazette of India, Extra-ordinary,
Part I1, Section 3, Sub-section (i), dated the 23rd April, 2015, namely :—
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2 In the said notification,—
(i) in paragraph 1, for “Joint Secretary and Legal Advisor” substitute “Additional Secretary”;

(ii) Paragraph 2 shall be omitted. &
N [F. No. 3/(3)/Misc./2015/P1]

: MANOJ KUMAR, Jt. Secy.
Note : The Principal Notification was published in the Gazette of India, Extraordinary, Part-Il, Section 3, Sub-
section (i) vide G.S.R. No. 3 15(E), dated 23rd April, 2015.
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